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No. BIA re/Anduction (DIS)-Butch-2021/1471/2021/ 23550 04" July, 2022

4~ Sh Gudsh Kathpalia. Principal District & Sessions Judge. HQs.-(‘,cnlral, THC
VS Deepok Jagoetra, Bringipal District & Sessions Judge. Fast KKD

¢ Sh Narottam Kasushal, Principas District & Sessions Judge. South, Saket
1Sh Sangas Giare - L Pzinepal Distiet & Sessions Judge, South-Fast, Saket
©oah Vumal Re Yadas, Principat District & Sessions judge, North, Rohini

. Sh. Sanjay Kumar, Principal Distriet & Sessions Judge, West, THC

7. Sh, Manoj Jain, Principal District & Sessions Judge, South-West, Dwarka

sub:  Valedictory Function of newly appointed DJS officers

Respected Sir

The Delhi Judicial Academy is organizing a Valedictory Function on suceessful ccrmp[e}ign
of luduction Training Programme, for the 49 newly appointed Officers of Dethi Judicial

Service (DIS) including {ollowing 12 newly appointed DIS Ofﬁccr.s who' have been posted in
regular courts and one Officer Ms. Seema Meena, who is on maternity/child care leave:

e e o g e e — .
:l',_ Name of Officer : Jurisdiction . District lpl::t‘.:nugr
I Shashaok Nandan Bhan | MM (NI Act) South-West | Dwarka
W0 Ocheha Madwan MM (Mahita Courty South Saket
LAt Garg 1 MM (Mohila Coury | South-East | Suket
\Iv Rashi Rabeja - MM (Mahiia Court) {___South Saket
Ms. Nidhi Chitkara MM (Mahila Court) ! North Rohini
.\l Sarthak Panwar ! MM (N] Act) South-West | Dwarke
. Ms. Mimanshi Tyagi ! Miv East KKD
(8. & Ms. Shazadi Halima Sadiya MM (Mahila Court) East KKD
fu, M. Rishabh Tanwar N MM South-East Saket
10" Ms. Tabassum Khan MM (NI Act) Digital Court | South-Eust Sakel
(1. Ms. Shagun o MM West THC
P12, Ms, Meena Chauhan MM Centeal THC
! 13. Ms. Seema Meena On Maternity / Child Care Leave

Fow vaicdachay tunchion shall be eonducted on 08" July, 2022 (Friday) at 4:30 PM at the
Judges Lounge, 1™ Floor, A Block, High Court of Delhi.
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oo namted oflicers are posted in regular courts, your goodsel!'is kindly requested
41 i Otteers posted m your district about the date and time of the function.
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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE

12 TIS HAZARI COURT. DELKI
& { (J g ' é\ ivoL i
No. — --_§_.___Jr JOTP/Gaz./2022 Dated, Delhi the U oiuk L4

As directed copy of latter bearing No. DJA/Trg./Induction {DIS)-Batch-2021/1471/2021/2350

dated 0+.07.22 received from the Ld. Director {Administration), Chalrparson (Officiating) Delhi Judicial

Academy, Dwarka, New Delhj {through e-mail) forwarded for information and necessary action to ;-

(HEADQUARTERS)

1. Ms. Meens Chauhan, Ld. MM, Central District, Tis Hazari Court, Delhi
2. My, Seema Meena, Ld. DJS Officer Rfo Pragatak Bunglaow, PVR Chock, Barshi
Road, Maharastra, Latur, MIDC, Latur-413512 (Maharastra), '
j./,The Reader to Ld. Principal District Snzﬁgssions Judge (HQs), Delhi.

The Website Committee, English/Hindl, Tis Hazari Court, Delhi
5. The LAYERS for uploading the same ' ' '

{Deepak Dabasd)
_ Additional Sessions Judge (NDPS)
Link Officer In-charge Judicial Branch, Central
for Principal District & Sessions Judge(HQs)
Tis Hazari Court, Delhi.



